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CENTRA. ADWlNISTRflTIVE TRTBf.MAL. JOBflLPUR BENCH. JflBALPMR

CIRCUIT COURT AT GU/L lOR

Orioinal Application No. 345 of 1996

Gual ior, this the 21st day of April 2003

Hon'bie ShJl ̂ K* (Admnv,).ion we Shn 3.K. Kauehik — Beaiber (Judiolal).

H.S. Uyas, aged about 53 years.
S/o. Shri C.L, Vyas, Occupation-
bervice, presently posted as
Divisional Engineer (Adm.) in the
Office of the General Wanager.
Telecommunications, Gualior (W,P,).

Applicant

Versus

1.

2.

3.

Union of India, through
ecretary, Telecomrounications,

ninistry of Telecom, New Delhi,

Director General,
telecommunications, Sanchar
Bhauan, 20, Ashoka Warn
New Delhi. '

Shri K.G, Garg, Divisional
Engineer, Phones, Saqar (W.P.).

(By Advocate - Shri T.C. Sinqhal)
• • • ^Respondents

order (orai )

By R.K, Upadhvava, Wember (Admnv.)

The leerned counsel for the respondents states
that the applicant Shri H.S, Uyas Is reported to have died
before one year and his legal heirs haWalso not been brought
on record as per order dated 30/07/2002 and subsequent order
dated 25/11/2002. In uieu of the fact that applicant has died,
this Original Application stands abated. Let this OA be
consigned to records,

(O.K. KAUSHIK
MEMBER (3) (R.K, UPADHYAYA)

flEflBER (A)
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